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CENPRAL JDMINE SPRRRIVE TRIBUNA, =
JOLHP UR, BENGH, JOL Ry,

Copy of order qeted 15,10.2001 passed in BA 183/2001
in B.8, Noe. 87/200%s i

g Hamer fuaad Vae Unicn of India & s,

Date of order i

fir, Dele Chouhan, fdvosats, brief holder Sorp
HNre B, Pariher, Counsel £or spplicent,
e Vinih Hathur, “ounsel for respondenta.

In viaw of the Uider pessed today in applie
gant's OA 67/2001, the present HA does not sucvive .
ihe soms-is therefore disposed of cogordinglys

\ Geds, SURH ) { Dedle RIUKOLE )
i SRR VICE CHALRIAN.
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